
<a> wbother any .. reemeDt for offer of 
two billion roubles from tbe Soviet UnioD 
bas been aiaoed leceotly; aad 

<b) if so. the details tbereof ? 

THB MINISTER OF BXTBRNAL 
AFFAIRS (SHRI NARAYAN DATT 
TIWARI) : <a) Tho Soviet Union bas off 01 cd 
a credit of rou bles 1200 million (approxima-
tely as. 1680 crores) to India for covering tbe 
Rouble cost of prorcets in tbe Pow"r, Steel, 
Coal aDd 011 sectors. 10 addition, an 
amount of Roubles 300 million (approxI-
mately Rs. 420 crores) will be made avallable 
from tbe Central Account of the Soviet 
Unioa with ,be &-:serv" Baok of ladla for 
meeting tbe rup:e CO.it of a project in tbe 
Powe" Sectoe. 

(b) Tbe Ruble 1200 million credit will 
finaoce tbe roubl: cost of (1) rebCl Hydro-
olectrlc P';)Ner Complex at Tebri OD a 
turnkey bail:i. (2) tbo: reconstrucuon anJ 
modernisation of tbe t"'o c.)Qverter sbJPs 
aloo.with tbe constructton of ste~l coau-
DUOUS caslinl departments and moJern.satlon 
of bOlrollinl mall 2000 at Bokaro Steel Pjant 
on a turnkey baSts. (3) setting up of 4 uod:r-
around mines at K.ailuri Mabal. parbatpur. 
Kharkbaree-Dharclmabad, aDd (4) intenslv~ 

and intejrated exploration for hydrocarbons 
in West Benaal on a turnkey basis. Tbe 
amount of 300 mtilioD rOUbles will be made 
avaalable over a period of 6 years 
(commeDcing from 1988 to 1993) at the 
rate of R.oaoles SO million per year foe rupee 
ananclnl of tbe Tebri PlOj~ct. Tbe credit 
will be repaid in 5 equal annual instalments 
GOmmcDciDS from tbe year of tbe 
eommllSioDina of tbe orst hydro UDlt. but 
Dot later than Januar, 1. 1994. 

LoaDI to Flood Atfected Far .... of 
AlMih,a Pradesh 

5031. SHlU V. SOBHANADREESWARA 
llAO: Will tbe Minister of FINANCE be 
pi .... to atate : 

(a) whether complaiDts havo been 
received that Commercial Bank. are Ibowina 
IDdiifennt attitude in il.uina loaol to 
fal men particIJlar ), in the flood affected 
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(b) if so, the steps takeD by Govera-
meDt to lee tbat needy farmers are "veD 
adequate loans by Commercial Bant. , 

THE MINISTER OF STATE IN TBB 
MINISTRY OF FINANCE (SHU 
JANARDHANA POOJARY): <a> aDd (b) 
Reserve Bank of India <RBI) have reported 
that tbey bave not received any specific 
complaints mentioning that commercial 
banks are sbowing indifferent attitude to 
Carmers particularly io ftoodl aft'ected area 
in And bra Pradesh. RBI bave Curtber 
reported tbat tbey had issued certain 
guidelioes to tbe banks in the year 1984 
indicating the msoncr and extent of relief 
aDd rehabilitation assistaDce tbat should be 
provided by banks to persons aff ect~d b~ 
natural calamities sucb as floods, droulbt. 
cyclones, etc. These guidelines eovisale 
converlion and re-scheduling of exiltio. 
loans, provision of additional workiol 
capital facilities. condonation or waiver 
of sbortfall in margin. gi vinl time 
to borrowers to provide margin money out 
of future casb generation, relaxatioD of 
security criteria etc. 

Reserve Bank of India have recent),. 
in OctOber 1986 reiterated these instructions 
to the banks advising them to follow tbe 
instructions in the matter of providing relief 
to tbe. perlons affected by tbe floods in 
Aodbra Pradesh 

Export of Rice 

50]2. SHRI V. SOBHANADREESWARA 
RAO: Will the Minister of COMMBRCB 
be pleased to state : 

<a> 'tbe total quantity or Rice exported 
with quaolity-wise break-up aod tbe value of 
foreign eAchanle earned during the curreDt 
year al 00 lit October, 1986 ; aod 

(b) tbe reasoo. for low export of fiDe 
and superfine rice ? 

THE MINISTER OF STATE IN TBB 
MINlSTR Y OF COMMERCE (SHRI 
P. R.. DAS MUNSI>: (a) The quaDtity 
aod value of export of basmati rice and 
Don-basmati rice durinl April to September. 
1986, as per proYisioDal data compiled, II 
estimated •• under :-




